LI TEM NO. 1A COURT NO. 9 SECTION 111

(FOR JUDGVENT)

SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

ClVIL APPEAL NO(s). 3813 OF 2005

COW SSI ONER OF CUSTOMS, NEW DELHI Appel I ant (s)
VERSUS
MS. PRODELIN INDIA (P) LTD. Respondent ( s)

Date: 31/08/2006 This Appeal was called on for judgnent today.

For Appell ant(s)

M. B. Krishna Prasad, Adv.

For Respondent (s)

Ms. Meenakshi Arora, Adv.

Hon' bl e Dr. Justice AR Lakshmanan pronounced the judgnent of t he

Bench conprising His Lordship and Hon’ble M. Justice Tarun Chatterjee.

The Appeal is dismissed in ternms of the signed judgment.

(Raj esh Dham (Phool an Wati Aro

Court Master Court Master



(signed reportable judgnent is placed on the file)



